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CENTRAL BANK OF INDIA
ﬁXUREiE
Relaxations for
Sk No. |Loan Scheme/ Purpose Benefits in the area - proposed tie up for
State Govt. Employee
A. |DHFS /Housing Loan Processing Charges Waived
"~ |Margin
- Conmstruction / Purchase of] 10%
house / Flat / Plot
- Repairs & Renovations 20%
Interest ( for loans upto Rs.20 lacs) Fixed Floating
- Upto SYrs . 8.75%
- Above 5 & upto 10 Yrs NA 9 50%
- ‘Above 10 Yrs NA 10.00%
B. ‘Centvidhyarthi/ |Processing Charges Waived
Education Loan Margin
: - Domestic upto 4 lacs Nil
- Domestic Upto Rs.7.5 lacs 5%
- Abroad studies 15%
Rate of Interest Male Female
- Other Students BPLR-1.5 | BPLR-2
- IIT / lIM Student BPLR-2 | BPLR-25
C. Lentvehicle/ Two |Processing Charges Waived
Wheeler er-Car loan | : : :
‘|Margin
- New Vehicle 10%
- Old Vehicle 40%
Interest -
New - Repayemnt below 36 BPLR-3
: months
- Repayemnt above 36 BPLR-2
months
.= 0ld Vehicle BPLR-0.,5




3 ]
CentBuy /Consumer |Processing Charges Wavie“d_
durables Interest BPLR - 0.75
Cent Jewellary /  [Processing Charges WéiVed
s B ng o S t
il Interest 9.50%
Cent Vivah / Marriage|Processing Charges Waived
s Interest 10%
Cent Safar / Domestic /|Processing Charges Waived
International Tour ——"— BPLR-0.5 _ :

NOTE : - Our Bank's present BPLR is 13%.

The above rates are applicable for a period of one year & are subject to

review thereafter.
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